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Title: Need to give compensation to farmers whose crops got damaged due to heavy hailstorms in Madhya Pradesh.
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HON. CHAIRPERSON:

Shri Bhairon Prasad Mishra,

Kunwar Pushpendra Singh Chandel,

Shri Sharad Tripathi and

Dr. Manoj Rajoria is permitted to associate with the issue raised by Shri Ganesh Singh.



